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 Financial Powers in respect of The Works Depantinent

e

‘¥e | Description ] Authority Competent | Esteal of R tions
i 1 lo Esercise of the Delegntion
! i owrer
0 Taaccept tenders for | 1. Engineer-in-Chief | up ta Rs. 7.50 Provided that the rate of
wurhs - . | erores tender is nol mare than 5%
(1) Except for Tump above the current schicdule
: sum tenders & of rates
o' 7| purchases T i i ;
:’ ’ 2 Clilef Engineer uptoRs. 500 | Provided thal ihe rate of
: : .| erores tender is pot mure than 5%
above the current sehedule
L of rales
: 3. Superintending uploRs. 200 [ Provided fbat (he rate of
o Engincer erores S| tender is nol more thas 5%
i ; . ahove the current schedule
; y . of rales
i : g 4. Fxcculive Engincer | up to s, 20.00 Provided that the tender Is
! : - l.akhs nol more (hen 20% above
the Turrent schedule of rates
I : ‘
gl i A Provided further {hal (he
} oy 0 - 3 - above powers will be
I H o * exercised by the authorlly
i g under  the  addilnistrative
; . " dircctions / guidellnes issued
by the  Administrative
; -r;'" Departmaent from tine 1o
TN v = : 4 time,
= 75 0 accord L Chicf Enpiueer Full Puwers
i techaienl sanction o 2 Superintending up to Is. 3.00
' “:If'""ﬂ Engincer Croie
3. Esecutive Engincer' | up ta s, 20,00
T e Inklrs
T B T T —




